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Number of Factory Workers

4552. SHRI JYOTIRMOY BOSU:
Will the Minister of LABOUR be
pleased to state the total population
(1971 census) and the average daily
number of factory workers in the

States of West Bengal, Maharashtra,
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Gujarat, Tamil Nadu and Andhra

Pradesh?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI

T. ANJIAH): The requireq infor-
mation is as under:—
States Total Average

population daily
— number of

(1a71 factory
cersus.)  workers in
1978
(provi_;;;n;)
(figuresin  (figuresin
1000) 100)
1. West Bengal 4,43,12 8,56
2. Maharashtra 5,04,12 11,26
3. Gujarat 2,66,97 5,65
4. Tamil Nadu 4,11,99 5,57
5. Andhra Piadesh 4,35,03 4,5

Allegations againgy certain Officers of
the Mechanica] Engineering
Department

4553. SHRI M. M. LAWRENCE:
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state:

(a) whether there were certain
serioug allegationg of corruption
against certain officers of the Mecha-
nical Engineering Department, Cochin
Port regarding the docking for re-
pairing of fire float “Bahadur’ and
water barge “Tapaj” in a private
repair yard;

(b) whether it i3 a fact that the
estimates for repairg were exceeded

many times;
(¢) whether any enquiry has been
made jnto the matter; and

(d) if so, the findings thereof and
what action has been taken against
the officers concerned?





